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(c ) whether such consumption has 
been m ade exclusively in the United  
Kingdom; and

(d )  whether there has been or is 
any obligation on India to spend these 
balances in* the United Kingdom?

The Minister of Finance (Shri C. D. 
Deshmukh): (a ) On the 14th August, 
1947. India’s sterling balances amoun
ted to Rs. 1547 crores. Later figures 
are as follows:—

End of 1947-48 
End of 1948-49 
End of 1949-50 
End of 1950-51 
End of 1951-52 
27th February, 1953 
J3th March, 1953

(Rs. crores) 
1527’ 
944 
859 
384 
723 
720 
725

(b )  O f the total fa ll of Rs. 822 crores 
in the sterling balances, from the 14th 
August, 1947 to the 13th March, 1953, 
Rs. 216  crores were transferred to 
Pakistan; Rs. 296 crores paid to the 
U. K. • Government for the purchase 
of annuities to meet sterliilg pensio
nary liabilities and for the purchase 
of defence stores, and the balance was 
U tilised for meeting India’s balance  
of payments deficits on current and 
capital accounts.

(c ) and (d ). No, Sir.

Expenditure  on  Celebration of R epublic  
D ay

763. Shrt Kelappan: Will the Minis
ter of Defence be pleased to state the 
total expenditure incurred by the 

‘Government of India for the celebra
tion in connection With the Republic 
Day in Delhi in 1953?

The Minister of Defence Organisa- 
tien (Shri Tyagi): Approxim ately
Rs, 1.15,000.

C laims for MovABtfi ProperIt

164. ShH Gidwani: (a ) W ill the
Miiiifeter dt tt#habUltation be pleased  
to state th^ position of settlement of 
Claims for m ovable property sent to

the H igh Commissioner for India in 
Pakistan?

<b) H ow  many claims were filed?
(c ) W hat is the value of these claims?
(d ) Has any property been restored?
(e ) I f  not, has any payment been 

made and what is the proportion of 
the payment to the claims?

The Minister of Rehabilitation (Shri 
A. P. Jain): (a ) to (e ). A  statement 
is laid on the Table of the House. 
[See Appendix V II, annexure No. 9.] 

SoDE pur G lass W orks

765. Mulla AbduUabhai: W ill the
Minister of Finance be pleased to 
state:

(a )  the amount of interest leceived  
on loan advanced to Sodepur Glass 
Works;

(b )  the number of instalments and 
the total amount received up to the 
31st January, 1953 towards loan ad
vanced;

(c ) the authojised, issued and sub
scribed capital of the Sodepur Glass 
Works; and •

(d ) the total amount of production 
and sales during the years 1946 to 1952 
and the dividends paid by the com ' 
pany?

The Minister of Finance (Shri C. 
D. Deshmukh): (a ) Interest amouht- 
ing to Rs. 1,72,767-12-6 was received 
from  the Company upto 30th Decem- 
.ber, 1950. Subsequent payments of 
interest amounting to Rs. 5,41,‘rj2-3~6. 
are in arrears.

(b ) The first instalment amounting 
to Rs. one lakh which fell due on the 
13th September, I9"52, has not been 
paid by the Company. Other mstal^ 
ments have not yet become rlue.

(c ) The authorised, issued and subs
cribed capital is Rs. 50 lakhs, Rs. 30 
lakhs and Rs. 29,10,500 respectively.

(d ) The total amount of production 
and sales in respect of the Sodepur 
fgctory— as also dividends p^id by the 
company are as follows:—

Year Estimates o f  production 
during thfe year

Estimates o f sales 
during the year

Dividends paid

Pref. Ord.

1946
1947
1948
1949
1950
1951
1952

i 2,56,921 
21,44*099 
4,22,081 
7,57*041 

17,60,460Nil

sq. ft. 18,50,212 sq. ft.
„ 21,27,045„ 7.91,849 „
„ 7»i8.525 „
„ 18,05,194 ,, „

(T h e  factory closed down with effect 
from  June 1951 ).

cO/
J /o

l/il
N il
N il
N il

8%
N il
N il
N il
N il
N il

♦Figures in terms o f  sq. ft. in  regard to the estima tcB o f  production and sales fo r  the 
year 1946 are not available-




